COURT-|

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

APPEAL NO. 199 OF 2017/

Dated: 19" February, 2019

Present: Hon’ble Mrs. Justice Manjula Chellur, Chairperson
Hon’ble Mr. S. D. Dubey, Technical Member

In the matter of:

Andhra Pradesh Spinning Mills Association .... Appellant(s)
Versus
Andhra Pradesh Electricity Regulatory Commission & Respondent(s)
Ors.
Counsel for the Appellant(s) : Mr. Rajiv Yadav
Counsel for the Respondent(s) : Ms. Prerna Singh for R-2
ORDER

Learned counsel for Respondent No.2 seeks four week’s time to file
written submissions.  Accordingly, she may file the same on or before

20.03.2018, after duly serving copy to the other side.

List the matter for further hearing on 20.03.20109.

(S. D. Dubey) (Justice Manjula Chellur)
Technical Member Chairperson

Pr/pk
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